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Date of Presentation.:  

(7) Mr OV Radhakrishnan 

	

64li 	'' o$ 	 Mrs K Girija, ACGSC 

	

• 	kate of Registration : 	 •: tii 	ii -: 	;' 
Vhen the matter came up for hearing, 

learned counsel for the applicahts submitted 

Subject 44 	 that sinuiar matters hdv6be4d admitted.--- 
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• 	 , 	•- 	 Heard. Mrs KGirija, ACGSC takesftlotice 

	

(2 	 for the respondents. The application is 
Date of Posting 

 

MA.No.8/05 for joint àpp1ication is 

	

r: 	1TSt AC\ 	,al1owed.j,c 
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esp 
'5 	 ,•,. . r'r' \V. 	 6nden 	shall file their.reply 

statement within four weeks with copy to the 
applicants who may file rejoinder, if any, 
within two weeks thereafter. 
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Mr.O.V.Radhakrishnan,Sr. (rep) ... . 
Mrs K.Girija,ACGSC. 	•. j
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, I 	Learned counsel for respondents seeks 
time to file reply statement This may be done 

.'.' 	 . 	
4 . 	. 	. 

It is stated that the matter is pending with 
the Hon'ble Supreme Court and is likely to 
come up in August In the meantime rejoinder 
ifany,rnàybefikd N 

RC 	 Post on06092005 

Mr.K.ftainachandran, 
represented Mr.O.V. 	 .' 	. 	.' 	. . . .. 	.. . 

adhakrlshnan for 	
- - 

applicants. 	 01072005 
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No reply held yet. Call 	: 
on 2645.2005. .SN(VC) . 	.. 	.. 	c4 
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MOVRadhaknshnanSr (rep) 
Mr K Girja,ACGSC \ 

01.042005 	- 

'Post along with OA 174/04 and 
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connected cases after two months 

-. 	 - 	 By orders 
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.RC 
Mr. K. Ramachandran rpresèn 

1'hakr1shnan (Sr) 

None for crsyiøndents.. 

No reply filed yet. As last 

chance call on 30.06.2005. 
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27.05.2005 

• 	:Noneforeiihersidó. 	. 

No reiy filed y ' . Call on 
01.04.2005. 
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Orders of the Tribunal 

RC 

Mr. Ramachandran represented 
Mr.O.V.Radhakrishnan, Sr for 
applicant. 
None for respondents. 

• 	Despite last chance given 
for filing reply, no reply has been 
filed yet As such, place the 
matter before the Hon'ble Bench 
for directionson 01.07.2005. 

30.06.2005 

17. 10.2005 	 KVS(JM) 	C-IL 
(44) 

Mr. O.V.Radhakrishnan Sr. 
Mrs. K.Girija, ACGSC 

MA 805/05 to accept rejoinder is not opposed. Allowed. 

Heard. Common order Pro 
Court. IIIcedi1oP > 

KVS(JM) 
17.10.2005 
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